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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 175/2021

IN THE MATTER OF:

Naharpur Residents Welfare Association (Regd.) ... Applicant
Vs
Deputy Conservator of Forests and Tree Officer & Ors. ... Respondents
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GOVT. OF NCT OF DELHI .
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHI-110036

F.No. 248 /DCF(N)/Tre¢ Offence/2025/ 2 ¥¢ £-¢ 9 Date: s & / o 77 20l
To,

The Station House Officer

Police Station North Rohini,
Rohini, Delhi-110085

Sub:-Regarding Lodging of FIR in the Tree Offence Case at Plot No-46, Pocket-E-4, Sector-7,
Rohini, Delhi.

This is in reference to the tree offence case of illegal cutting/felling of trees at Plot No-46,
Pocket-E-4, Sector-7, Rohini, Delhi, registered/booked’ u/s 8 of Delhi Preservation of Trees
Act,1994.The trees have been illegally cut /felled /damaged is violation of Delhi Preservation of
Tree Act, 1994.As per the initial investigation report submitted by /O in said case, 02 nos. of trees

located inside the said property have been illegal cut /felled/damaged without obtaining permission
from the Tree Officer ws 9 of DPTA,1994.

Furthermore, the above action is a violation of order dated 05.04.2024 passed by the Hon’ble
NGT (National Green Tribunal) in 0.A.No. 175/2021 titled as “Naharpur Residents Welfare
Association (Regd) Vs. Deputy Conservator of Forests & Tree Officer (West )&Ors”. '

In view of the above, it is here by directed to lodge a FIR against the Qwner of said Property.

: :
Dy. Consevatg: of Forests

‘ : (North Forest Divisi
Copy to :- - ' s )‘j

1. The Deputy Commissioner of Police, Rohini District, Segtor -5, Rohini, New A wogs 3,

& ; «\”’V(
_Dy. Conserva ot%o\'ests

(North Forest Division) -
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GOVT.OF NCT OF DELHMY
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
ON, MGICCC, BA KOLI, ALIPUR, NEW DELHI-1 10036
Date- | 2~12~2815"

File No.263/DCF(N)/Tree Offence/20250jZ) .= 2,

Copy To,

ORDER

Date of Hearing under DPTA, 1994: 10.12.2025
No one appeared on behalf of the complainant.

No one appeared on behalf of alleged offender.

The present case is regarding illegal felling of 01(one) no. of tree located at
plot no. 96, pocket- E-4, Sector-7, Rohini, Delhi-110085.

Itis observed that the above act constitutes a violation of Section 8 of Delhi
Preservation of Trees Act, 1994.

In view of the above, the S.H.O. P.S. Rohini North, is hereby directed to lodge
an F.LR. under section 24 of the Delhi Preservation of Trees Act, 1994
and other applicable laws, as warranted by the facts and circumstances and
merits of the present case. All necessary assistance and relevant documents
sifrequired by the police authorities, shall be promptly provided by the office
of the undersigned.Copy of the case file be forwarded to the concemed

S.H.O.

.S

&
Dy. Conservato ests
(North Forest Division)

1.The S.H.O. P.S. North Rohini, Rohini, Delhi-1 10085,
2.Sh. Narendra Aggarwal, Mob No-981 1524224, Plot No-96, Pocker-E04,
Sector-7 Rohini, Delhi-110085.

3.Sh. Rakesh Kumar S/o Mahender Singh. Mob No-8447737766, Plot No-

35A, Naharpur, Sector-7, Delhi-1 10085,

Dy. Conservato Gde?ts
(North Forest ivision)
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_ - GOVT. OI' NCT OF DELII
DEPARTMENT OF FORESTS AND WILDLIFE
OFTICE OF THE DY. CONSERVATOR OF FORESTS (NORTH)
ALIPUR, BAKTHAWARPUR ROAD, BAKOLI
e DELHI-110036

F.N0.23/DCF(N)/Tree Offence/ 2023-24/ 587-90 ° ' Date: 09.05.2025

‘e
-
-

2 -
hadad v

ORDER

The present case s regarding illegal felling of two (02) trees without permission at E — 4/9%
See = 07, Naharpur, Rohini, Delhi - 110085. :

In vicw of subinission dated 18.05.2023 made by S.1 : P.P. Girl (Dclhl Pollcc?:.z F.L.R dated 16.02.20;3‘
has been registered vido F.LR. No. (324 by P.S: North Rohini under the provisions of Sec 8 and Sec
of the Delhi Preservation of Trees Act, 1994, . :

I :

Consequently, a criminal cas¢ vide Cr. Case No: 6331/2024 had bc.cn rcslsw"ffm aP"’p‘: _::,
gbovementioned F.LR No: 324/2023 P.S: North Rohini and is pending before “the~ cou
Ld. Judicial Magistrate First Class - 03 NW/Rohini.

In view of the above facts and cireumstances of the present case it is directed that the- pr_is:ﬁrzt c:as:t b?
moved for prosccution under et — 24 of the Delhi Prescrvation of Trees Act, 1994 before the court ©

Ld. Judicinl Magistrate First Class - 03 NW/Rohini:

To:- ,
1. Sh. Pawan Kumar Dutta Add: Hno. A - 17301, Keshavpuram Delhi -110035
5. Sh.Lalit Saini (Complainant) Add: Hno. 56, Naharpur, Sector =7, Rohini,Delhi

3. S.HO:S 1 :P.P.Giri (1.O on behalf of Delhi Police) Add: P.S: North Rohini, Sec — 7,
" Rohini, Delhi

4. The Ahlmad of L;i. J'udicial Magistrate First Class - 03 NW/Rohini (for kind information
" andto putup with judicial file)

Dy. Conservator(% ests
: North Forest Division
. GNCTD

13 - ‘.

1 .,
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